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IN THE HIGH COURT OF MEGHALAYA
SHILLONG

W.e.f.Ol, 10.2017 to 31.10.2017

Category of Cases

(RFA) Regular First
Appeal

(MAI-) Misc Appeal First

(RSA) Regular Second
Appeal

U RPJCivi] Revision
Petition

Review Petition

CWFQWVit
Petiticjns(CiviJJ

(t A)Compam Appeal

(C,Ptn) Company
Petition

(PIJPublILc Interest
litigation

(WAIWiIril Appeal

(Test.CaselTestiimentanl
Case

(Coni Case ClJContemp
Case Civil

TK.F.(C) Transfer
Petition C'iinl
(11A) Income 1lax Appeal

(SA) Second Appeal
(FA) First Appeal

Arbitration Petition

(Crl A) I rim inul Appeal

(Crl Rev ReinJ Criminal
Revision Petition
(C'rl Pctil) Criminal
Petition
Contempt Case (muj-
tnoto)(crl.up(r }
Bail Application
/Anticipatory
IWAU)
(W.FAVI) Writ Petition
[( riinlim1} {1lubens
Corpus)

(Trp P Crl) Transfer
Petition(Criminal)

(Colit Case Crl)
Contempt

Arbitration Appeal

Election Petition
Company Application
(C+Appln)

First Appeal from
Ortierfl-AQ)

Central Excise up

Custom Appeal
(CuStAppl)
TOTAL

Cli'.Tvwhich h+wc mbeen rcstujed h.bik
1, WP(C|Md. 40/J515
i Wn]C fMo. 112/2015

Category of Opening
Benches

S/R
D/B
S/H
D/B
S/B
D/B
S/R
D/B
S/B
D/B

F/B
S/B

D/B
17B
S/B

D/B
S/B
D/B

S/B
n5

F/B
S/B
n/H
S/B
IJ B
S/B
d/r
s 1
D/B

sm
D/B

S/B
E I
S/B
D/B
S/B

D/B
S/B

D/B
5/H
D/B
S/B
D/B
S/B
D/B
S/B

D/B
S/R
D/B
S/B

D/B
S/B

D/B

S/B

D/B
S/B

D/B
S/B
D/B
S/B
1>/B
S/B

D/B
S/B
D/B

Balance

3

a5 |

433 So 37
76 5 3

_zia__ e 7A SO

Institution  Disposal

Statement showing the category wist: & Bench wise number of cds«t of Institution,
Disposal kind Pendency in respect of the High Court of Meghalaya

Bending as on
31*10+2017

3

26

4-1&
78

o/

to

707



20.

WP(C) No. 66/2016
WP(C ) No. 6872016
WP[C) No. 253/2015
WP(C ) No. 6272015
WP{C} No. 27072015
WP{C) No. 81/2015
WP(C ) No. 335/2015

. WP[C} No. 102/2015
. WP(C) No. 123/2015
. WP{C) No. 159/2015
. WP{C) No. 65/2015

WP(C ) No, 79/2015
WP(C ) No, 242/2015

. WP(C) No. 15/2016

WP]C} No. 267/2015
WP{C) No, 158/2015
WP(C ) No. 28272015
WP(C ) No, 30/2016

21 WP{C } No. 316/2015
22,WP(C) No. 6972016

Cases which have been transferred to Division Bench
1 WP(C } No. 1872015

Cases which have been transferred to Single Bench
1. WP(C) No, 154/2015



